[ 1 April, 2022 ]
PROF. MANOJ KUMAR JHA (Bihar): Sir, | also associate myself with the Zero Hour
submission made by the hon. Member.

SHRI M. SHANMUGAM (Tamil Nadu): Sir, | also associate myself with the Zero Hour
submission made by the hon. Member.
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DR. SANTANU SEN (West Bengal): Sir, | also associate myself with the Zero Hour
submission made by the hon. Member.

DR. FAUZIA KHAN (Maharashtra): Sir, | also associate myself with the Zero Hour
submission made by the hon. Member.

DR. AMAR PATNAIK (Odisha): Sir, | also associate myself with the Zero Hour
submission made by the hon. Member.

SHRI M. MOHAMED ABDULLA (Tamil Nadu): Sir, | also associate myself with the
Zero Hour submission made by the hon. Member.

DR. KANIMOZHI NVN SOMU (Tamil Nadu): Sir, | also associate myself with the Zero
Hour submission made by the hon. Member.

SHRI ABIR RANJAN BISWAS (West Bengal): Sir, | also associate myself with the
Zero Hour submission made by the hon. Member.

Need to include a chapter on national duties in school curriculum
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g IS B AT national duties. FXT UTeiHT ® fb Fundamental Rights and Directive
Principles 3 Ugd school-going children Gl ?T%ﬁ'& P IT national duties T 91
BT ATRY, b UTSHRT 3R Hreufie 11 & SR g<di Bf 80 U2 personality
form BT ST ©1 SF GIRTH g<d] Bl TSI 5T BT FHH, TSI T 6T FHH,
RIS GREAT, AT BT uTel, I ATGLT B AR, I DI YHAT, Tl 3R Eedl
DI T, I GREN & Ty TURAT, FARHT, HIIed Bl Hia=1, 1 o1 FH A,
AT TR DT GRET JAMS BT GY BT a12Ql IS 8F VAT T8l R © ol
Fundamental Rights &T misuse 811 &1 YT I&dl §, T AYARH BT Meial
indiscipline H g Ol 8§ 3R Right to Property, right to destruction of property |
Jadl ST 81 3AIY Ugel BSHTd SYTISl &l g HRIAT ST, $HG qN H g2di Bl
ISHIT ST, S9d 918 heMed Ugcd Us SrRfded fiRiaed 9 <1Y; | mean,

nation is first and foremost. Thank you.
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Sl AT TAREE IRT (PORI) : Heled, H 9 A1 e gRT IS T
v & W 1 g Bl gl

3 femerds SHETE IFERT (ORT) : HEIed, § I A1 9aX §RT S0
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SHRI DUSHYANT GAUTAM (Haryana): Sir, | also associate myself with the matter
raised by the hon. Member.

SHRI G.V.L. NARASIMHA RAO (Uttar Pradesh): Sir, | also associate myself with the
matter raised by the hon. Member.

DR. SONAL MANSINGH (Nominated): Sir, | also associate myself with the matter
raised by the hon. Member.

SHRI KANAKAMEDALA RAVINDRA KUMAR (Andhra Pradesh): Sir, | also associate
myself with the matter raised by the hon. Member.

SHRI JAIPRAKASH NISHAD (Uttar Pradesh): Sir, | also associate myself with the
matter raised by the hon. Member.

DR. VIKAS MAHATME (Maharashtra): Sir, | also associate myself with the matter
raised by the hon. Member.

SHRI SAMIR ORAON (Jharkhand): Sir, | also associate myself with the matter raised
by the hon. Member.

SHRI K.J. ALPHONS (Rajasthan): Sir, | also associate myself with the matter raised
by the hon. Member.

SHRI K.C. RAMAMURTHY (Karnataka): Sir, | also associate myself with the matter
raised by the hon. Member.

SHRI IRANNA KADADI (Karnataka): Sir, | also associate myself with the matter
raised by the hon. Member.
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DR. SANTANU SEN (West Bengal): Sir, | also associate myself with the matter raised
by the hon. Member.

DR. AMAR PATNAIK (Odisha): Sir, | also associate myself with the matter raised by
the hon. Member.

DR. FAUZIA KHAN (Maharashtra): Sir, | also associate myself with the matter raised
by the hon. Member.

SHRI M. MOHAMED ABDULLA (Tamil Nadu): Sir, | also associate myself with the
matter raised by the hon. Member.

DR. KANIMOZHI NVN SOMU (Tamil Nadu): Sir, | also associate myself with the
matter raised by the hon. Member.

SHRI ABIR RANJAN BISWAS (West Bengal): Sir, | also associate myself with the
matter raised by the hon. Member.

Need to review the recent circular of RBI giving exemption from audit inspection
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